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Present : Hon'ble Mr,Justice s.N.@alliek, Vide-Chairman

Hon'ble Mr.B.P.Singh, néministrati e Member
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For the applicants Nr.N.K.BandyeLaihyay, counsel

Heard on ¢ 4,2,99 Order|on ¢ 4.2.99

SNoMallick, UL

When this matter is

taken up fer hearing Mr,M.K. Bandye-
padhyay, 1d, counsel appearing fer

the petitioner prays for yithdrayal
ef this Case ay filing an

applxoatzon conceding| that this Trlbunal
has no jurisdiction te entertaln thzg OA. The ¢ ntentlan of the 1d,

the petitioner is azlloyed to ulthdraw thls applilcation, The apolica~
tion therefere stands disposed ef,
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